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Wednesday, this the 14th day of December, 1994

CORAM3S
HON'ELE MRe JUSTICE CHETTUR SANKARAN NAIR,VICE CHAIRMAN
HON'ELE MRe Pe Ve VENKATAKRISHNAN,ADMINISTRATIVE MEMBER

P+ Purushothaman

S/o0 Pappa Panicker

House Noe CoCe 13/887,Karuval ippadi ‘
Kochi=682 005 ‘ Applicant

VSe

le Union of India represented by the
Secretary to the Government, The
Ministry of Agriculture and
Irr;.gation, New Delhi’

2+ The Director. Integrated Fisheries
Project, Pallimukku, Kochi-682 016

3« The accounts Officer,
Integrated Fisheries FProject, _ : ,
Pallimukku,Kochi-682 0le ' Respondents
By Advocate Mre Cso Kochunni Nair, Senior Panel Counsel

~

QORDER
CHETTUR.SANKARAN MAIR (J). VICE E CHAIRMAN

Neither the applicant nor his counsel is present.e
Thére is no representation eithere. Position was the same
yesterday when the .application was l&:&lled_§ We dismiss the
application. NO COStSe

pated the 14th December, 199
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PeVe VENKATAKRISHNAN CHETTUR SANKARAN NAIR (J)
ADMINISTRATIVE MEMBER . VlCE cmeMAN
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